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jktLFkku fo/kku eaMy ds vf/kfu;eA

fof/k ¼fo/kk;h izk:i.k½ foHkkx

¼xqzi&2½

vf/klwpuk

t;iqj] EkkpZ 31]2011

la[;k i- 2 ¼1½@fof/k@2@2011-&jktLFkku jkT; fo/kku&

e.My dk fuEukafdr vf/kfu;e] ftls jkT;iky egksn; dh vuqefr

fnukad 31 ekpZ] 2011 dks izkIr gqbZ] ,rn~}kjk  loZlk/kkj.k dh lwpukFkZ

izdkf’kr fd;k tkrk gS%&

राज थान राज व तीय उ तरदा य व और बजट बधं
(सशंोधन) अ ध नयम, 2011

(2011 का अ ध नयम सं  यांक 11)
(रा  यपाल महोदय क  अनमु त दनाकं 31 माच, 2011 को ा  त हुई)

राज थान राज व तीय उ तरदा य व और बजट बधं अ ध नयम,
2005 को और सशंो धत करने के लए अ ध नयम।

भारत गणरा य के बासठव वष म राज थान रा य वधान-
म डल न न ल खत अ ध नयम बनाता हैः-

1. सं त नाम और ारंभ.- (1) इस अ ध नयम का नाम
राज थान राज व तीय उ तरदा य व और बजट बधं (सशंोधन)
अ ध नयम, 2011 है।

(2) यह तरु त वृ त होगा।
2. 2005 के राज थान अ ध नयम स.ं 7 क  धारा 6 का

सशंोधन.- राज थान राज व तीय उ तरदा य व और बजट बधं
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अ ध नयम, 2005 (2005 का अ ध नयम स.ं 7) क  धारा 6 के व यमान
ख ड (क) और (ख) के थान पर न न ल खत त था पत कया
जायेगा, अथात%्-

‘‘(क) व तीय वष 2011-12 से शू य राज व घाटे का ल य
ा त करेगी और त प  चात ्इसे बनाये रखेगी या राज व

अ धशषे ा त करेगी;
(ख) व तीय वष 2011-12 तक राज व तीय घाटे को सकल

रा य देशी उ पाद के 3 तशत तक लायेगी और
त प  चात ् उ  त अनपुात को बनाये रखेगी या इसे कम
करेगी;’’।

स  य देव टाक,
मखु शासन स चव।

LAW (LEGISLATIVE DRAFTING) DEPARTMENT

(GROUP-II)

NOTIFICATION

Jaipur, March 31, 2011

No. F. 2 (1) Vidhi/2/2011.- In pursuance of Clause (3) of

Article 348 of the Constitution of India, the Governor is pleased to

authorise the publication in the Rajasthan Gazette of the following

translation in the English language of the Rajasthan  Rajvittiya

Uttardayitva Aur Budget Prabandh (Sanshodhan) Adhiniyam, 2011

(2011 Ka Adhiniyam Sankhyank  11) :-

(Authorised English Translation)

THE  RAJASTHAN FISCAL RESPONSIBILITY AND

BUDGET  MANAGEMENT (AMENDMENT) ACT, 2011

(Act No.  11 of   2011)

(Received the assent of the Governor on the 31st day of

March, 2011)

An

Act
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further to amend the Rajasthan Fiscal Responsibility and Budget

Management Act, 2005.

Be it enacted by the Rajasthan State Legislature in the

Sixty-second Year of the Republic of India, as follows:-

1. Short title and commencement.- (1) This Act may be

called the Rajasthan Fiscal Responsibility and Budget

Management (Amendment) Act, 2011.

(2) It shall come into force at once.

2. Amendment of section 6, Rajasthan Act No. 7 of

2005.- For the existing clauses (a) and (b) of section 6 of the

Rajasthan Fiscal Responsibility and Budget Management Act,

2005 (Act No. 7 of 2005), the following shall be substituted,

namely:-

“(a) achieve zero revenue deficit target from financial year

2011-12 and thereafter  maintain it or attain revenue

surplus;

(b) achieve fiscal deficit of 3 percent of Gross State

Domestic Product by financial year 2011-12 and

thereafter maintain the said ratio or reduce it;”.

lR; nso Vkd]
Principal Secretary to the Government.

_________
3

Government Central Press, Jaipur.
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    la[;k ila[;k ila[;k ila[;k i----    2222¼¼¼¼36363636½ fof/k@2@2011%½ fof/k@2@2011%½ fof/k@2@2011%½ fof/k@2@2011%&&&&jktLFkku jkT; fo/kku&e.My 
dk fuEukafdr vf/kfu;e] ftls jkT;iky egksn; dh vuqefr fnukad    
12 flrEcj] 2011 dks izkIr gqbZ] ,rn~}kjk loZlk/kkj.k dh lwpukFkZ 
izdkf’kr fd;k tkrk gSA 

    

राज�थान राज�व
तीय उ
तरदा�य
व और बजट �बधं 

(��वतीय सशंोधन) अ�ध�नयम, 2011 

(2011 का अ�ध�नयम स%ं यांक 18) 

[रा� यपाल महोदय क� अनुम�त �दनांक 12 �सत� बर, 2011 को 

�ा� त हुई] 
 

 राज#थान राज%व'तीय उ'तरदा�य'व और बजट �बधं अ-ध�नयम, 

2005 को और सशंो-धत करने के �लए अ-ध�नयम।  

भारत गणरा�य के बासठव7 वष9 म7 राज#थान रा�य %वधान-

म;डल �न�न�ल=खत अ-ध�नयम बनाता हैः-  

1. स(ं)*त नाम और �ारंभ.- (1) इस अ-ध�नयम का नाम 

राज#थान राज%व'तीय उ'तरदा�य'व और बजट �बधं (D%वतीय सशंोधन) 

अ-ध�नयम, 2011 है। 

(2) यह 31 माच9, 2011 को और से �व'ृ त हुआ समझा जायेगा।   

2. 2005 के राज�थान अ�ध�नयम स.ं 7 क0 धारा 6 का 

सशंोधन.- राज#थान राज%व'तीय उ'तरदा�य'व और बजट �बधं 

अ-ध�नयम, 2005 (2005 का अ-ध�नयम स.ं 7) क� धारा 6 के 
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%वDयमान ख;ड (ग) के #थान पर �न�न�ल=खत ��त#था%पत Mकया 

जायेगा, अथा9त ्%-  

‘‘(ग) %व'तीय वष9 2011-12, 2012-13, 2013-14 और 

2014-15 के �लए अपने कुल बकाया ऋण को सकल 

रा� य देशी उ' पाद के Rमश: 39.3, 38.3, 37.3 और 

36.5 ��तशत तक सी�मत करेगी ;’’।  
 

�काश ग�ु ता, 

�मखु शासन स�चव । 
 

 

LAW (LEGISLATIVE DRAFTING) DEPARTMENT 

(Group-II) 

NOTIFICATION 

 Jaipur, September 14, 2011 
         

 No. F. 2(36) Vidhi/2/2011.–In pursuance of Clause (3) of 

Article 348 of the Constitution of India, the Governor is pleased to 

authorise the publication in the Rajasthan Gazette of the following 

translation in the English language of the Rajasthan Rajvittiya 

Uttardayitva Aur Budget Prabandh (Dvitiya Sanshodhan) 

Adhiniyam, 2011  (2011 Ka Adhiniyam Sankhyank 18):-   

 
 

                            (Authorised English Translation) 
 

THE RAJASTHAN FISCAL RESPONSIBILITY AND 

BUDGET MANAGEMENT (SECOND AMENDMENT) 

ACT, 2011 

 (Act  No.  18 of  2011) 

[Received the assent of the Governor on the 12
th

 day of         

September, 2011] 

An 
 

Act 
 

further to amend   the Rajasthan Fiscal Responsibility and Budget 

Management Act, 2005. 
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Be it enacted by the Rajasthan State Legislature in the 

Sixty-second Year of the Republic of India, as follows:-  

1. Short title and commencement.- (1) This Act may be 

called the Rajasthan Fiscal Responsibility and Budget 

Management (Second Amendment) Act, 2011.  
 

(2) It shall be deemed to have come into force on and from 

31
st
  

  
day of March, 2011. 

 

2. Amendment of section 6, Rajasthan Act No. 7 of 

2005.-  For the existing clause (c) of  section 6 of the Rajasthan 

Fiscal Responsibility and Budget Management Act, 2005 (Act No. 

7 of 2005), the following shall be substituted, namely:- 
 

“(c) restrict its total outstanding debt upto 39.3, 38.3, 37.3 

and 36.5 per cent of Gross State Domestic Product for 

the financial year 2011-12, 2012-13, 2013-14 and 

2014-15 respectively;”. 

 

izdk'k xqIrk] 
Principal Secretary to the Government. 

 

 

_________ 

3 

Government Central Press, Jaipur. 



 

  राजस् थान र राज्र 

विशेषाांक 

RAJASTHAN GAZETTE 

Extraordinary 

साधिकार प्रकाशशत 
Published by Authority 

आश्विन 06, मगंलिार,  शाके  1943-सितम् बर 28, 2021 
Asvina  06, Tuesday, Saka 1943- September 28, 2021 

भाग-4(क) 
राजस् थान विधान मण् डल के धिधिनमम।  

विधि (वििायी प्रारू्ण) विभाग 

(ग्रु् -2) 

धिधिचूना 
जय्रु, शसतम्बर 27, 2021 

  सांख या ्.2(32)विधि/2/2021.- राजस् थान राज म विधान-मण् डल का िनम् नांककत धिधिनमम, श्जि े

राजमपाल महोदम की धनमुित ददनांक 25 सितम्बर, 2021 को प्राप त हुई, एतद्द्िारा ििविाधारण की िचूनाथव 
प्रकासशत ककमा जाता है:-  

राजस् थान र राजवित तीय उत तरदाययत ि और बजट प्रबांि (सांशोिन र) अधियन रयम, 2021 

(2021 का अधियन रयम सांख याांक 1   

(राजमपाल महोदम की धनमुित ददनांक 25 सितम्बर, 2021 को प्राप त हुई) 

राजस् थान राजवित तीम उत तरदािमत ि और बजट प्रबधं धिधिनमम, 2005 को और िशंोिधत करने के 

सलए धिधिनमम।  

भारत गणराजम के बहततरिें िर्व में राजस् थान राज म विधान-मण् डल िनम् नसलखित धिधिनमम बनाता 
है:-  

1. सांक्षिप त न राम और प्रारम् भ.- (1) इि धिधिनमम का नाम राजस् थान राजवित तीम उत तरदािमत ि और 

बजट प्रबधं (िशंोधन) धिधिनमम, 2021 है।  

(2) मह तरुन त प्रितृत होगा।  

2. 2005 के राजस् थान र अधियन रयम सां. 7 की िारा 6 का सांशोिन र.- राजस् थान राजवित तीम उत तरदािमत ि 

और बजट प्रबधं धिधिनमम, 2005 (2005 का धिधिनमम ि.ं 7) की धारा 6 के प्रथम परन तकु में, िण् ड (ङ) के 

धतं में आमे विद्ममान विराम िचह्न '':'' के स् थान पर धसभव मश्तत ''; मा'' प्रितस् थावपत की जामेगी और इि 

प्रकार िशंोिधत िण् ड (ङ) के पव चात ्िनम् नसलखित नमा िण् ड जोडा जामेगा, धथावत:्-  

''(च) केन द्रीम िरकार द्िारा विद्मतु क्षेत्र में िनष पादन मानदंडों के आधार पर 2021-22 िे 2024-25 

तक की का लाििध के सलए िकल राज म देशी उत पाद का 0.50 प्रितशत धितररत त उधार लेने को 
धनजु्ञात ककमे जाने के कारण,''।  

 

विनोद कुमार भारिानी, 
प्रमखु शासन र सधिि। 
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LAW (LEGISLATIVE DRAFTING) DEPARTMENT 

(GROUP-II) 

NOTIFICATION 

Jaipur, September 27, 2021 

            No. F. 2(32)Vidhi/2/2021.- In pursuance of Clause (3) of Article 348 of the 

Constitution of India, the Governor is pleased to authorise the publication in the Rajasthan 

Gazette of the following translation in the English language of Rajasthan Rajvittiya 

Utardayitva Aur Budget Prabandh (Sanshodhan) Adhiniyam, 2021 (2021 Ka Adhiniyam 

Sankhyank 13):-     

(Authorised English Translation) 

THE RAJASTHAN FISCAL RESPONSIBILITY AND BUDGET MANAGEMENT 

(AMENDMENT) ACT, 2021 

(Act No. 13 of 2021) 

(Received the assent of the Governor on the 25th day of September, 2021) 

An 

Act 

further to amend the Rajasthan Fiscal Responsibility and Budget Management Act, 2005. 

Be it enacted by the Rajasthan State Legislature in the Seventy-second Year of the 

Republic of India, as follows:- 

 1. Short title and commencement.- (1) This Act may be called the Rajasthan Fiscal 

Responsibility and Budget Management (Amendment) Act, 2021. 

 (2) It shall come into force at once.   

 2. Amendment of section 6, Rajasthan Act No. 7 of 2005.- In clause (e) of first 

proviso to section 6 of the Rajasthan Fiscal Responsibility and Budget Management Act, 

2005 (Act No. 7 of 2005), for the existing punctuation mark ":" appearing at end, the 

expression "; or" shall be substituted and after clause (e) so amended, the following new 

clause shall be added, namely:- 

"(f) due to additional borrowing of 0.50 per cent of Gross State Domestic Product for 

the period 2021-22 to 2024-25, allowed by Central Government based on 

performance criteria in the power sector:". 

 

विनोद कुमार भारिानी, 
Principal Secretary to the Government. 

 
 

 

 

राज् य के्‍ रीय मरुणाजयप जय्रु। 




